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X HATA
(weT X9)
EIEECRl
Hag, 7 919t 2026
T (geiree) sifafRae 2008 Fi 6T 20E ¥ 89

FTIT. 1809(3F).—Fr=i ALHT o o Afaf=aw, 1989 (1989 =T 24) UH ITora (HeTe)
FfaaaT 2008 (2008 FT 11)(FSrH THH T8 THTT I AT Fgl TAT §) il 91T 20 ‘F Al IT-ATT
(1) F LT ST, AT o TSI, AT, 90T 2, @oe 3, I9-@UL (i), ar@ 09 et 2025 H Th1iera
AT TEAE & ¥ HA1AT (T A1S) il ATAL=AT F&A7 &1, 1. 1690 (E) aritea 09 78 2025 (e =a+7
THH TATH I<6 AT FZT AT 7), TR I<6 ATLHAAT & IuTag aqg=1 & fAfafde qf @1 werry
ST & e forer # e Yo aREsEr A4id “qrEIRT - STHAL T 7GR a9 [@EqR - 93 39 9 Ji€
W7 (84.34 kms)” T faerT Yo qRATSHT & [ATUTed, LA, Y4, dT Y= & forw sferq g, vy
T T TSI T o ST T Aoy i o |
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3T, I<F ATSGEAT FT A I ATATH AT &7 20%F AT 3T 1= (4) F 77 o sy srfemrgor
afedy (1) (@@ fie=) serre, P dFE ammEr o= st <R e g aw/a, dRE smake sic
= = & ¥ 18-03-2025 7 08-05-2025 T THTTora 3T 147 o |

ST, FeAH AT T HIS AT T Tal gu o,

AT, I At T gmr 202 A ITURT (1) F ATEL0T H TAT TTEHRRET 7 a4 e FeT
LA T Toqq FL Al g |

A AT ol T LRI, TAH IR & 3Th AT o ITH ZI I¥ A I AT At ey 20 Fir
STETT (1) BT Y& ATHAT T TIN Fd g4, T AU FIAT ¢ 1% 399 39165 AqgHl H AHEE W
T@Teh YIS & fory srfora it SIust |

T 77 T 51T I 36 At i=aH & g 202 o ST-4mT (2) % SIaeT ¥ I S0 FHdl §
o o= W =9 ATIFAT F THAT S I 39 3T A1 | Ay v /it o & 176 g
FAT TLHR T ArAThd &9 | [T gr St |

AT

HETE ST & AT oA  FAT 8 e FT AT I TRIASET “GTHIRT - ATHAT T AAFTIL T (A&
- A0 AT | A€ AT (84.34 kms)” = forg AT it ST AT=AT S /T ST AT SHF Lga dferg g |

. E EE Tta & v 7/12 ITER TUTF w3 glvrza?%ﬂ AT &
_ T T AT e . @) (®.3%)
1 ﬂ FETHE S, e A 53/2/2 1.20 0.26
o | 16025 | T | S e e e 54/f/1 0.83 0.09
3 MEERIREL IS 54/%/2 0.83 0.04
2.86 0.39
¥ (3.3%.) (3.3%.)
y FHT A e 40/1/1
2 | 4025 | =y | sreee | ST SETETS O 40/1/2 4.32 0.17
3 AT AT qTEreT 40/2
4.32 0.17
3
(B.3T<.) (B.3m<.)
1 TN AT FATHT 114/1/3 1.96 0.66
2 | oo ‘E srrerere | TR TR FTE 115/1 1.59 0.10
3 E AT T T, AT T 116 113 0.15
ITE, T &g ITerd, qieer
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HTLT =T TSI AT

o | TN29ER | grardia oy
. LIERD] 7/12 SR U
E E ﬁ;r/ T ATHA
T[S T
TTHATA H9q ST, faems g
ST, SheA T8l 99 ST, AT
HY ST, AaTdTs THTHT ST,
fasTr T TERT ST, ST TET
4 o, FrTelt <z o, fromarg | 11 1.83 0.07
T T,
STTATETS e fore sTaehtes,
TIAT TATT TAFT
6.51 0.98
3
(-3 (-3
1 ML ERECIER2 IR 65 4.08 0.13
IEEEICIERGE: L A= e S
2 10/25 IR L =TT, AT TLAI =TT, 66 4.37 0.03
AT A ST TS &=
3 FATAAT HIAH T 80 1.39 0.01
9.84 0.17
3
(3.3<.) (3.3<.)
1 TS TR qTerd 400/1 1.80 0.21
2 T TegTE TTete 400/2 1.99 0.46
3 S LRI IR Ll P 1.90 0.17
15/25 e eFd AT
forarsit W Ferrer,  TweTE
4 dTHA Al TlT{[ dTHA helled, 370 0.83 0.06
gATITE aTHT FeATA, 9 ATHA
FATA ATATSS &
6.52 0.90
A
(3.3mX) (3.3mX)
qig AFT ATST, THETE AT 0.95 0.1838
1 = 109/
TS
2 TRTATATS, ALHIT HTBT 110 2.14 0.3891
3 TJHT HUT Tt 220/2 1.22 0.0677
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N} | T2 SR | gardig o
&. IEkq] 7/12 SR U
E E ﬁ;r/ T ATHA
. T T ATH T, &.4T%) (8.3%.)
g TaTe Ay, e TAT 1.67 0.0552
4 173
CIEN)
5 TUTSI TTHETH aTd 174 1.69 0.1495
18/25 SITHAT
6 TS TH HTBT 177 1.37 0.0848
7 AT ST AT 178 1.31 0.3845
8 LR AU LS L N 1.64 0.1642
AT S
9 FSH TR FATLL TqH =0 196 227 0.1593
ey
10 [EEIGEINEIE IR 317 1.28 0.2600
Farer sterr
11 18/25 ATHAT Herstv 319 3.77 0.2317
EERERIER G
12 IO AT qTt 324 1.32 0.0906
13 THATHT THRILH AT 109/ 1.20 0.0542
21.83 2.2746
K5
(-3 (-3
FITATaTs THET STerE, faeer
1 38/25 EEED] ’ 51 3.58 0.65
T AT
3.58 0.65
T
(3.3<.) (3.3<.)
1 S LT ATSH 59/2/3 0.80 0.01
2 TOAT HATST HETA 59/2/31 0.40 0.01
3 FeqdqT THHG T 59/2/= 0.81 0.01
4 FALERT HETE ATSF 62 1.00 0.03
ATaT AT AT, giear
5 11/25 | == TR ATS, TS AT 64/1 1.21 0.10
GIERD
6 TALATH JETTET AT H 64/2//2 1.21 0.24
I TEHTET AT FTLETS
TETTRRT ATSF TLMTRTATS TIHIET
7 AT fode ISR AeE 65/2 1.60 0.07
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o . TN2 TR | gqrdig o
. UIEkD 7/12 ST THTH LEE ]
_ AT T ATT Te . @) (®.3%)
oG A oqe AT, AegH
8 HATH FgT A, F AT 7 59 & 2.17 0.01
Tf9rg AT HITZEIRA o ghist
ATATESF &
9 ERICREFEDEIE 63/1/3 2.13 0.25
11.33 0.73
A
(831X (831X
66.79 6.2646
T IAT
(-3 (-3

[®T. €. G197/PC-Jamner/Maldabhadi + 7 VIgs/20E]

AT FHIL T[T, T&F TATHAF Aterahrr (Favm)

MINISTRY OF RAILWAYS
(Central Railway)

NOTIFICATION
Mumbai, the 7th April, 2026
Under clause 20E of the Railway (Amendment) Act 2008

S.0. 1809(E).—Whereas, by the notification of the Government of India in the Ministry of Railways
(Railway Board), number, S.O 1690 (E) dated 9" April 2025 published in Gazette of India, Extraordinary, Part II,
section 3 Sub-section (ii), dated the 9™ April 2025 (hereinafter referred to as the said notification ) and issued under
sub-section (1) of section 20A of the Railway Act, 1989 (24 of 1989) and Railway (Amendment) Act, 2008 (11 of
2008) (hereinafter referred to as the said Act), the Central Government declares its intention to acquire the land
specified in the schedule annexed to the said notification for the purpose of execution, maintenance, management and
operation of Special Railway Project, namely “Pachora — Jamner with Extension upto Malkapur-Narrow Gauge
to Broad Gauge (84.34 Kms)” in the district of Jalgaon in the State of Maharashtra.

And whereas, the substance of the said notification was published in for SLAO(1)UTPH.Jalgaon daily
Marathi newspapers namely “Dainik Tarun Bharat”, “Dainik Janshakti” & “Dainik Deshonnati” Dated 18-03-
2025 & Dated 08-05-2025 respectively under sub section (4) of section 20A of the said Act;

And whereas, no objections were received.

And whereas, in pursuance of sub-section (1) of Section 20E of the said Act, the competent authority has
submitted its report to the Central Government;

Now therefore, upon receipt of the report of the Competent Authority and in exercise of the powers conferred
by sub-section (1) of section 20E of the said Act, the Central Government hereby declares that the lands specified in
the schedule annexed hereto shall be acquired for the aforesaid purpose;

And further, in pursuance of sub-section (2) of section 20E of the said Act, the Central Government hereby
declares that on publication of this notification in the official Gazette, the land specified in the schedule annexed
hereto shall vest absolutely in the Central government free from all encumbrances.
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SCHEDULE

Brief description of the land to be acquired, with or without structures, falling within the Special Railway
Project of “Pachora — Jamner with Extension upto Malkapur-Narrow Gauge to Broad Gauge (84.34 Kms)"

for 8 villages in the District Jalgaon in the State of Maharashtra.

Land Area
Survey Accordin Acquisition
Acquisition Village Land Owner’s name No./ g
S.N Taluka . to 7/12 Area
Name according to 7/12 Extract Gatt
Proposal Extract
No No. (Ha-)
' (Ha)
1 Pravin Inderghand D_angl, 53/2/2 1.20 0.26
Pushpa Pravin Dangi
2 16/25 Takali BD. | Jamner | Vijay Narayan Borse 54/3/1 0.83 0.09
3 Ravindra Narayan Borse 54/%/2 0.83 0.04
2.86 0.39
Total
(Ha.) (Ha.)
1 Manisha Narendra Patil 40/1/1
2 40/25 Takali BD. | Jamner | Jija Jagannath Patil 40/1/2 4.32 0.17
3 Bebi Bhimraj Patil 40/2
4.32 0.17
Total
(Ha.) (Ha.)
1 Ganesh Totaram Umbarkar 114/1/37 1.96 0.66
2 Dilip Tukaram Kachate 115/1 1.59 0.10
Kamalabai Dagdu Patil, Anil
3 Dagdu Patil, Dattatray Dagdu 116 1.13 0.15
Patil, Sunil Dagdu Patil
Ramlal Sampat Jangle, Vilas
09/25 Maldabhadi | Jamner | Sampat Jangle, Kailas Sampat
Jangle, Narayan Sampat Jangle,
Nandabai Prabhakar Jangle,
Vijay Prabhakar Jangle, Ujwala
4 Arun Shinde, Sonali Ravindra 17 183 0.07
Ghugare, Jijabai Trimbak
Ghugare, Shobhabai Pundalik
Avkale, Sangeeta Subhash
Shelkar
6.51 0.98
Total
(Ha.) (Ha.)
1 Ramchandra Prahlad Ghyar 65 4.08 0.13
Vimalabai Laxman Ghyar,
2 | 10025 Sonari | Jamner | ReJesh Laxman Ghyar, Anil 66 437 0.03
Laxman Ghyar, Savita Laxman
Ghyar Common Area
3 Kalavanti Kautik Gaike 80 1.39 0.01
9.84 0.17
Total
(Ha.) (Ha.)
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HTLT =T TSI AT

Land Area
Survey Accordin Acquisition
Acquisition Village Land Owner’s name No./ g
S.N Taluka . to 7/12 Area
Name according to 7/12 Extract Gatt
Proposal Extract
No No. (Ha.)
' (Ha)
1 Sanju Prahlad Patil 400/1 1.80 0.21
2 Raju Prahlad Patil 400/2 1.99 0.46
Apurva Deepak Kumawat
3 Apak Machhindra Himmat 369/1 1.90 0.17
15/25 Pahur Jamner | Kumawat
Shivaji Vaman Kalal, Ramdas
Vaman Kalal, Raju Vaman
4 Kalal, Dhanabai Vaman Kalal, 370 0.83 0.06
Sharad Vaman Kalal Common
Area
6.52 0.90
Total
(Ha.) (Ha.)
Sandu Omkar Mali,
1 ) ) 109/31 0.95 0.1838
Rambhabai Omkar Mali
2 Mangalabai Laxman Mali 110 2.14 0.3891
3 Vasant Sampat Mali 220/2 1.22 0.0677
4 Jitendra Raghunath Bari, 173 1.67 0.0552
Kishor Raghunath Bari
5 18/25 Jamner Jamner Ranjit Ramdas Wagh 174 1.69 0.1495
6 Yenubai Ramesh Mali 177 1.37 0.0848
7 Dnyaneshwar Arjun Sonawane 178 1.31 0.3845
Kantilal Mohanlal Bohra,
8 180 1.64 0.1642
Rupali Ashish Jain
Baliram Chango Chaudhari,
9 . 196 2.27 0.1593
Devram Chango Chaudhari
10 Vikas Kantilal Bohra 317 1.28 0.2600
Ritesh Ashok Mahajan,
11 ) ] 319 3.77 0.2317
Sitesh Ashok Mahajan
12 18/25 Jamner Jamner | Sopan Bhagwan Mali 324 1.32 0.0906
13 Prabhakar Tukaram Bari 109/¢ 1.20 0.0542
21.83 2.2746
Total
(Ha) (Ha.)
Kaushalyabai Ramsingh
1 38/25 Khadki Jamner | Jadhav, Dinesh Ramsingh 51 3.58 0.65
Jadhav
3.58 0.65
Total (Ha) (Ha.)
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Land Area
Survey Accordin Acquisition
Acquisition Village Land Owner’s name No./ g
Taluka . to 7/12 Area
Name according to 7/12 Extract Gatt
Proposal Extract
No (Ha.)
No. .
(Ha)
Arjun Parshuram Naik 59/2/3T 0.80 0.01
Sapana Manoj Mahale 59/2/31 0.40 0.01
Kalpana Ramchandra Pawar 59/2/31 0.81 0.01
Chattarsingh Maharu Naik 62 1.00 0.03
Dnyaneshwar Raisingh Naik,
11/25 Khadki Jamner | Munita Raisingh Naik, 64/1 121 0.10
Rameshwar Raisingh Naik
Ghansyham Budhasingh Naik 64/2/31/2 121 0.24
Udal Padamsingh Naik,’
Sarobai Pahasingh Naik,
65/2 1.60 0.07

Yashodabai Padamsingh Naik,
Jitendra Padamsingh Naik

Abdul Azim Abdul Alim,
Abdus Salam Abdul Alim, A

Matin A Rashid, 59/% 217 0.01

Ghulam Mohisuddin A Hafiz
Common area

Santosh Rajendra Agarwal 63/1/31 2.13 0.25
Total %|}|a3 3; 0.73

' (Ha.)

Grand | 66.79 6.2646

Total (Ha) (Ha.)

[F. No. G197/PC-Jamner/Maldabhadi + 7 VIgs/20E]
BHUVNESH KUMAR GUPTA, Chief Administrative Officer (Construction)
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